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FORNT A
PUBLIC ANNOUNCEMENT
{Under Reguiation 6 of the Insalvency and Bankruptcy Board of India
{Insofvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF KARVY DATA MANAGEMENT SERVICES LTD
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Notce is hereby given that e Nationa Company Law Trbunal, Hyderabad, Bench-1, has
ardered the commencament of a corparate insolvency resolubon process of the KARVY
DATAMANAGEMENTSERVICELTD on 30 11 2021

The creditors of KARVY DATA MANAGEMENT SERVICES LYDare hereby calleduponto
submit heir gamswith proofon or before 01,01.2022 1o the interim resolution professional
t the address mentioned agans entry 1

The finanoal crediors shall submit ther daims with proof by electronic means anly. Al
other creditors may submit the claims with inperson, bypost or by elec  means.
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Golla Ramakantha Rao
erim Resolution Professional
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